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[Shrimati Indira Gandhi] 
appealing to «U partial concerned to 
exerdae restraint in order to avoid 
action  which might aggravate tension. 
Our Representative n et with favour
able response and it was hoped that 
in the next meeting of the Security 
Oouadl. significant progress would be 
made in this regard.

'While these efforts were still con
tinuing; news came yesterday morn
ing o f an outbreak of hostilities bet
ween Israel and the U.A.R. and other 
Arah countries.

The Secretary General of the Unit
ed Nations made a report to the 
Emergency Meeting of the Security 
Council yesterday, in which he gave 
an account of various reports by the 
UNXF Comander and the U. N. Obser
vers an the UN Truce Supervision 
Organisation and Mixed Armistic 
Commissions, of attacks by Israeli air
craft on U.A.R. and Syrian territory.

X do not wish to utter harsh words 
Or use strong language. But on the 
baais of information available there 
can he no doubt that Israel has es- 
nalatnii the situation into an armed 
conflict, which has now acquired the 
proportions o f a fuil scale war.

H ie world today laces a disastrous 
war in West Asia. The armed forces 
at Israel and those of U.A.R. and 
other Arab countries are locked in 
combat, and the situation becomes 
graver by the hour. If not stopped, 
thfc war is likely to expend into a 
much wider one. drawing into its 
vertex other countries and deve'oping 
f  into a world war. World peace 
la itk grave peril. Our own nation’ll 
Interests are bound up with peace 
and  stability in West Asia. I do not 
M l  to expend on this or to describe 
the hectare and conaequencee o f such 
fc v n r  te West AAa. It is our solemn 
A rty  as a Government as also that of 
'4 *  ■n*bie Members of Parliament 
to  M »  *» the restoration of peace in 
A ir  pMMOt psritou* situation, it  is 
f lM F tw iU w  duty of t il  countries.

large and small, to work towards this 
end.

In th-> Security Council we are 
making earnest efforts (or a cease
fire* and withdrawal 01 all armed 
forces to the poaitions they occupied 
on June 4th. We shall persevere in 
these efforts.

Hon’ble Members have no doubt 
learnl with deep resentment Of the 
wanton lsarei artillery attack and 
subsequent straftngs by Israel air* 
cruft ibkuiting in the deat|t and in
jury of a number of personnel of the 
Indian UNEP contingent in G*a*» 
These attacks were deliberate and 
without provocation inspite of clear 
and unmistakable UN markings snd 
indcntiScatlon of our contingent.

I have addressed a message to the 
Secretary General of the United 
Nations on this subject, expressing oW 
gnel and i>':digitatiori at these incidents 
and I have nsked for effective steps 
to be taken to ensure their safely and 
earty evacuation from the area of ho** 
tin ties. Five of our soldiers have 
died and several have been wounded. 
There can be no justification tor Israel 
armed force* 10 have attacked our 
forces, whose whereabout*. indeotlfl- 
ration markings snd intention to with
draw were clearly known to the Israeli 
authorities.

Government will naturally give ade
quate compensation to the families of 
five soldier* who have tost their I N *  
and we shall make surr that the 
amount ii not less than what they 
would have received had these is ta  
tost their lives in active combat. 
Meanwhile, 1 am sending a sum o< 
Rs 29.000 -. I.e. Ha. MWT- per 
family, by way of immediate aasie* 
lance to the bereaved families t N B  
the prime Minister's National 1UfUaT 
Fund. .

I am sure the House w ill narsaer- 
vedly condemn this cowardly attack 
on our men. who have been sentinels 
o f peaes in West Asia. The •seretery 
General ha* lodged •  strong p r tM t
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with the Israel G overnm ent. I should 
like, on beTialf of the  w hole House, 
to convey our deep sym pathies and 
condolences to  the bereaved  fam ilies 
of our soldiers w ho have gallan tly  
laid down the ir lives in the  service 
of hum anity and in  the cause of peace.

Shri S urendranath  D w ivedy (K en- 
drapara): I w ould suggest th a t  we
may stand in silence for tw o m inutes 
to pay our homage.

Mr. Speaker: If  the House w ants, - 
we can do it.

Some hon. M embers: Yes.

The Members then stood in silence 
for a short while.

ll'U  C ^T  #  lf < t  -R  ITTf

cfi fful:r 5 I

Some hon. M em bers rose—

Mr. Speaker: Instead  of too m any  
Members getting  up, I w ould suggest 
that one m em ber m ay ask a question 
from each party .

Shri p . K. Deo (K alahand i): Besides 
the p arty  leaders, those who have 
tabled the Calling A tten tion  N otice 
should also be given a chance.

MJr. Speaker: T hat w ill be difficult 
because as m any as 50 m em bers have 
done it. I leave it to  the leaders of 
the parties to decide to w hom  they  
should give the chance. I t is no use 
arguing w'ith me. Everybody cannot 
get a chance.

Shri Ranga (S rikaku1 am ): Mr.
Speaker, Sir, the whole House has 
mourned the death of five precious 
members of our defence forces, who 
w ere the re  not because of the ir  choice 
but because th ey  w an ted  to  p lay  
th e ir  peace-m aintenance role th a t 
they were called upon to  p lay  
by th e  United Nations. The P rim e 
Minister has stated who was responsi
ble for th is tragedy. A  g rea ter t r a 
gedy is taking place there fo r  th e  
whole of th e  world, an d  m ore espe
cially for Asia. In this crisis we ex-

pectect the  G overnm ent to  p lay  a role 
m at w ould  fu lly  aPJ.d sa tisfacto rily  
reflect the n ationai opinion and a t ti
tu d e  of our people. U n fo rtuna te ly  
S ir, w e have  found  th a t th ey  w ere  
pusu ing  a line w hich  w as no t sa tis
factory , nor in  keep ing  w ith  tiie 
experience w e have had  during  
the tw o t r a gic w ars w hich  w ere 
forced upon us. I t  is no t as if  the 
G over nm en t d id  not get any  w arnings 
about the feelings of a la rge  num ber 
of us in th is  H ouse as w ell as o u t
side in  reg a rd  to the ro le th a t they  
w ere p lay in g  and  th a t they  w ere  
about to play. We gave them  definite 
w arn ings. A nd not being satisfied 
w ith  it, w h en  w e cam e to  kn o w  th a t 
th is  escalation  of w ar has definitely  
resu lted  in  th e  o u tb reak  of vio lence 
on both  sides, some of us got to g e th er 
yes te rd ay  even ing  an d  w ro te  a le tte r  
to the  P rim e  M inister to  w arn  her 
about a ttitu d es  and  suggest th a t  ,h e  
should  a t least now  a dv ice th e  G ov
ern m en t t o see th a t a m ore construc
tiv e  and  m ore u sefu l ro le  w ould  come 
to  be p layed  by us.

I quote:
“W h a tev er m ay so fa r  have  

been said  and  done, w e are of 
the  v iew  th a t from  now  on the 
best th ing  th a t can be done is for 
the  Ind ian  G overnm ent to adopt 
an ob jective a ttitu d e  in  th is  dis
pu te and to  absta in  from  tak ing  
sides or apportion ing  blam e a t  
th is  stage. We feel th a t if th is 
a ttitu d e  is adopted  1,.,  the G ov
ernm ent, it w ill have the suppo rt 
of the  c o u n try  as a w hole. Such 
an  a t ti tu d e  could be conducive to 
Ind ians p lay in g  an  honourab le  p a r t 
in res to rin g  peace in W est A sia .”

W hat is the  response  th a t w e get 
to this?

Shri M. Y. Sall'em  (N algonda): Sir, 
I r ise  on a po in t of o rd e r  . . . (In
terruptions) .

Some hon. M em bers: No, no.

Shri P. K. Deo: Q uote th e  ru le.


